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Id. counsel Mr. S.K, Dutta appearing for the applicant 

files a copy of the setter datei 5th of December, 2001 and submits 

that hi s client . wants to 4 th raw thi  s 0, A. 

2. 	Cn sequenti y.  the O.A.  is di ni ssed as '4 thdrajn'. 
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some 


